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Natural calamities caused by incessant rains in Uttarakhand
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Need to make local language mandatory for all recruitments by I.B.P.S

DR. L. HANUMANTHAIAH (Karnataka): Mr. Chairman, Sir, the centralised
recruitment system in the banking industry is a blatant violation of the federal structure
of our country. The regional recruitments are completely ignored by allowing people
from other States and far away States which has created unrest among the local-language

speaking people.

Sir, in Karnataka alone, out of 18,000 recruitments, only 1,060 have been selected
in the local language category. In earlier recruitments, there was a clause saying, 'The
knowledge of local language is compulsory.' Now, it is changed to, 'The knowledge of
local language is desirable.' Sir, this has created problems. Among the people working in

rural areas or in semi-urban areas who don't know the local language and the local people,



